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Supreme Court [9]

Arif Mohd. Yeasin Jwadder v. State of Assam, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 1372

Cryogas Equipment (P) Ltd. v. Inox India Ltd., (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 1371

Peter Augustine v. K.V. Xavier, (B.R. Gavai and Aravind Kumar, JJ.), 2023 SCC OnLine SC 2422
Peter Augustine v. K. V. Xaxier, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5516
RBIv. M.T. Mani, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC 5515

Shambhu Debnath v. State of Bihar, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine
SC 5519

Shambhu Debnath v. State of Bihar, (Vikram Nath and R. Mahadevan, JJ.), 2024 SCC OnLine SC
5518

Shambhu Debnath v. State of Bihar, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 5514

X10 v. State of Rajasthan, (J.B. Pardiwala and Manoj Misra, JJ.), 2024 SCC OnLine SC 5517

Allahabad High Court [50]
Anuj Tiwari v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3699
Ashutosh Mishra v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3707
Bantiv. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 3692
Bhoora v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3725
Brajesh Kumar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3700
Daljeet Singh v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3696
Daljeet Singh v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3698
Dharmendra Kumar Singh v. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 3690
Dharmendra Yadav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3709
Dilshad Amir v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3724
Faheem Ahmad v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3723
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Jai Dev Tripathi v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3705
Jalal v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3701

Kallu v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3714

Kallu v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3715

Keshav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3702

Khushi Ram Verma v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 3734
Kushkant v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3722

Laxmi Kumariv. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3704
Lokesh Sharma v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3719
Mamta Dutt Sharma v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3728
Mithlesh Kumar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3716
Mukesh Kumar Sonkar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3712
Nazim v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3708

Nisha Gour v. State of U.P., (Siddharth and Harvir Singh, 1J.), 2025 SCC OnLine All 3720

Puja Mittal v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3721

Rahul Sharma v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 3689

Rahul Sharma v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3697
Rajeshwari Pandey v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3706

Ram Adhar v. State of U.P., (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.), 2025 SCC OnLine
All 3738

Ram Kumar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3730
Ram Sharan Shukla v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 3735
Rambkaran Singh v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3695
Ran Vijay Singh v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3694
Roli v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3710

Sandeep Gupta v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3713
Satyawati v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3717
Sharda Devi v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3703
Subhash Kumar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3711
Sukhvir Singh v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3726

Sumitra Devi v. State of U.P., (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.), 2025 SCC
OnLine All 3732

Sunil v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3727

Taiyyab v. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 3691

Vandana Tiwari v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3718

Vipin Agarwal v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3729

X4 v. State of U.P., (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.), 2025 SCC OnLine All 3731

X5 v. Union of India, (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.), 2025 SCC OnLine All
3733

X6 v. State of U.P., (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.), 2025 SCC OnLine All 3737
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Yogendra Bahadur v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 3736
Zulfikar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3693

Bombay High Court [6]

Ambadas Chandrakant Aaretta v. State of Maharashtra, (Sarang V. Kotwal and Shyam C. Chandak,
11.), 2025 SCC OnLine Bom 2388

Anirudh Prataprai Nansi v. Union of India, (G.S. Kulkarni and Advait M. Sethna, JJ.), 2025 SCC
OnLine Bom 2391

Chief Executive Officer v. Ganesh Gulabrao Nawale, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom
2390

Impresario Entertainment & Hospitality (P) Ltd. v. Social Tribe, (Sharmila U. Deshmukh, J.), 2025
SCC OnLine Bom 2389

Shamsunnisa Saeed Ahmed v. State of Maharashtra, (G.S. Patel and Kamal Khata, JJ.), 2024 SCC
OnLine Bom 4211

Sopan Waman Panje v. State of Maharashtra, (Prithviraj K. Chavan, J.), 2024 SCC OnLine Bom
4210

Calcutta High Court [38]

Abdur Rouf'v. Lakshmi Asset & Land LLP, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025
SCC OnLine Cal 4930

Adhishekhar Biswas v. State of W.B., (Prasenjit Biswas, J.), 2025 SCC OnLine Cal 4929

Amit Shaw v. PNB Housing Finance Ltd., (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025
SCC OnLine Cal 4931

Arun Vasudev Kamath (Dr.) v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 4964
Babulal Barik v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 4963

Bajaj Wheels (P) Ltd. v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 4956
Basant Sethia v. RBI, (Amrita Sinha, J.), 2025 SCC OnLine Cal 4966

Biplab Biswas v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4940

Biswanath Moshan v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4955

C. Chitambaram v. Director of Transport, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 4959

Debaditya Chatterjee v. W.B. University of Health Sciences, (Biswajit Basu, J.), 2025 SCC OnLine
Cal 4937

Debasis Chakraborty v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC
OnLine Cal 4965

Gobinda Lal Basu v. Union of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 4957
Goutam Nandi v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 4943

Jayati Dutta Santra v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4935
Jaynarayan Biswas v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4953
Jyotirmoy Mazumder v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4944

Kanu Patra v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 4948

Karam Kabir v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4936
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Kohenoor Bibi v. Union of India, (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 4951

Liladhar Goyal & Brothers v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 4941
Mahadev Udyog v. Howrah Municipal Corpn., (Kausik Chanda, J.), 2025 SCC OnLine Cal 4946
Mallika Chakraborty v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4952

Milon Das v. Howrah Municipal Corpn., (Kausik Chanda, J.), 2025 SCC OnLine Cal 4947
Nabamita Nandi v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4960
Pradip Kumar Benia v. Sova Gupta, (Krishna Rao, J.), 2025 SCC OnLine Cal 4934

Samir Kumar Baruri v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4962

Sampa Mallick v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4950

Saniya Dhar v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 4945

Shaktigharh Textile & Industries Ltd. v. ESI Corpn., (Shampa Dutt (Paul), J.), 2025 SCC OnLine
Cal 4961

Singeshwar Rajak v. CESC, (Kausik Chanda, J.), 2025 SCC OnLine Cal 4942
Sokhodi Mejhian v. Coal India Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4949

Subhra Haldar Mandal v. State of W.B., (Soumen Sen and Smita Das De, JJ.), 2025 SCC OnLine Cal
4933

Sunirmal Mandal v. State of W.B., (Soumen Sen and Smita Das De, JJ.), 2025 SCC OnLine Cal 4932

Sushanta Kar v. W.B. State Electricity Distribution Co. Ltd., (Kausik Chanda, J.), 2025 SCC OnLine
Cal 4958

Suvendu Adhikari v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4939

Swapna Saha v. Paschim Banga Rajya Shishu Shiksha Mission, (Biswajit Basu, J.), 2025 SCC
OnLine Cal 4938

Vishnu Sugar Mills v. Union of India, (Subhendu Samanta, J.), 2025 SCC OnLine Cal 4954

Chhattisgarh High Court [1]

Dilip Jha v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Rakesh Mohan Pandey, J.), 2025 SCC
OnLine Chh 5954

Delhi High Court [6]

Aktiebolaget Volvo v. Shri Ganesh Motor Body Repairs, (Amit Bansal, J.), 2025 SCC OnLine Del
4549

Pradeep Bailey v. Gilma Daniel, (Ravinder Dudeja, J.), 2025 SCC OnLine Del 4547

Pradeep Bailey v. Gilma Daniel, (Ravinder Dudeja, J.), 2025 SCC OnLine Del 4548

Sudesh v. Jitender Kumar Bhardwaj, (Tara Vitasta Ganju, J.), 2025 SCC OnLine Del 4550
Sudhanshu v. Union of India, (Navin Chawla and Shalinder Kaur, JJ.), 2025 SCC OnLine Del 4551
Union of India v. Amita Jain, (Navin Chawla and Shalinder Kaur, JJ.), 2025 SCC OnLine Del 4552

Court of District Judge [1]

State of Gujarat v. Bhavaniprasad Rajaram Saroj, (Sarang S. Kale, J.), 2025 SCC OnLine Dis Crt
(Guj) 2

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002733998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002734099

Gujarat High Court [26]
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